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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Cvil Appeal No. 2649/2016

SRl MAI REMBAM PRI THVI RAJ @ PRI THI Bl RAJ SI NCH Appel | ant (s)
VERSUS

SHRI PUKHREM SHARATCHANDRA S| NGH Respondent (s)

(Wth office report)

W TH

C. A No. 2829/2016
(Wth appln.(s) for bringing on record additional docunents and
O fice Report)

Date : 06/10/2016 These appeal s were called on
for hearing today.

CORAM :

HON&#39; BLE MR JUSTICE ANIL R DAVE

HON&#39; BLE MR. JUSTI CE L. NAGESWARA RAO
For Appellant(s) M. V. Gri, Sr. Adv.
In CA 2649/2016 & M. Sapam Biswajit Mitei, Adv.
rr in CA 2829/2016 M. Naresh Kumar Gaur, Adv.
M. Manav Vohra, Adv.

Ms. Punam Kumari , Adv.

For Appellant(s) M. Meenakshi Arora, Sr. Adv.
In CA 2829/2016 & M. Lenin Hijam Adv.
Rr in CA 2649/2016 M. Vasav A, Adv.
M. Rahul Joshi, Adv.
M. A D. Tanboli, Adv.
M. S. Cowt haman, Adv.
UPON hearing the counsel the Court nmade the follow ng

ORDER
Ms. Meenakshi Arora, | ear ned seni or counsel
resuned her subni ssi ons on 11: 00 a.m and concl uded
at 11:20 a.m Thereafter, M. V.Gri, |learned senior
2
counsel started hi s submi ssi ons in rej oi nder and
concl uded at 12: 45 p. m Then, Mb. Meenakshi
Arora, | ear ned seni or counsel ar gued for five
m nut es.
Hearing concluded. Judgnent reserved.
[ Charanjeet Kaur ] [ Sneh Bala Mehra ]
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